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PER : S. K. MOHANTY 

 Heard both sides. 

2. The applicant has filed this miscellaneous application, 

seeking early hearing of the appeal. On going through the 

averments made in the miscellaneous application, we are of 
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the view that the prayer made by the applicant can be 

considered in the interest of justice. Therefore, the early 

hearing application is allowed. Registry is directed to list the 

appeal for final hearing on 15.03.2024. 

  

(Dictated and pronounced in the open court) 
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   Member(Judicial) 
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      Member (Technical) 

  

 

 

 

 

 

 

 


